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I, the Chairman of the Committee on Private Members' Bilis and
Resolutions, ha been authorised by the Committee to present the
Report on their present this Sixty-second Report.

2 The Committee met on the 14th April, 1976 for—

(i) allocation of time to the Resolutions at item Nos. 2 and 3 set
down in the List of Business for Thursday, the 15th April, 19%6.

(ii) classification and allocation of time for discussion of the
Cough Prevention and Eradication Scheme Bill, 1970
by Shri Yamuna Prasad Mandal.

Aloiment of time to Resolutions

3. The Members who had tabled the Resolutions were invited to
attend the sitting. Shrimati Parvathi Krishnan attended.

4 The Comimittee recommend the allocation of time as follows: —

(1) Resolution re&rding restoration of freedom pro-
vided Constitution. .+ 2 bours

(2) Resolution regarding natiomalisation of essential
industries. 2 hours

tion and allocation of time to the Whooping Counh Prevention
Eradication Scheme 1076 by Shri Yamuna Prasad Maudal,

§. Shri Yamuna Prasad Mandal, the Member-in-charge of the Bill was
invifed to attend the sitting. He attended.

6 After considering all aspects of the Bill, the Committee recommend
that the Bill be placed in category ‘B’ and 2 hours be allotted for its

disciission.

Recommendations

1. The Committee recommend that—

(i) the allocation of time to resolutions, as shown in paragraph ¢
sbove, be agreed to by the House; and

(ii) the classification and alloecation of time to the¢ Bill by Shri
Yamuna Prasad Mandal. as shown in paragraph 6 above, be

agreed to by the House.
Now Devar; G. G. SWELL,
Chairman,
April M, 1978 Committee on Private Members’
Chailre 25, 1808 (Saks) Bills and Resolutions.
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